FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR M/S KRISTAL PROJECTS (INDIA) LIMITED
BUSINESS OF REAL ESTATE DEVELOPMENT AT BANGALORE

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. - _RELEVANT PARTICULARS
1. Name of the corporate debtor along | M/S Kristal Projects (India) Limited
with PAN & CIN/ LLP No. PAN: AACCKO0263E
CIN: U07010KA2002PLC031169
.3 Address of the registered office 34/35/36, Ambalipura Road, Bellandur,
Bangalore, Bangalore, Karnataka, India, 560037
= URL of website Not Available
4, Details of place where majority of | Hoodi Village, K.R. Puram Hobli, Banglaore,
fixed assets are located South Taluk, within the jurisdiction Bruhath
Bangalore, Mahanagra Palike Ward No. 12
Bangalore.
- 3 Installed capacity of main products/ | Not Applicable
services
6. Quantity and value of main products/ | Not Applicable (since the financial statements
services sold in last financial year of the last financial year are not provided)
/5 Number of employees/ workmen NIL
8. Further details including last available | Can be obtained from RP through the following
financial statements (with schedules) | email  id: cirp.kristalprojects@gmail.com.
of two years, lists of creditors are | However, the list of creditors is available on
available at URL: IBBI website - https://ibbi.gov.in/claims/front-
claim-details/25290
9, Eligibility for resolution applicants | Eligibility Criteria is mentioned in the detailed
under section 25(2)(h) of the Code is | invitation of EOI and can be obtained from RP
available at URL: through  the following  email id:
cirp kristalprojects@gmail.com
10. | Last date for receipt of expression of | 16" June, 2026
interest
1. | Date of issue of provisional list of | 26" June, 2026
prospective resolution applicants
12. | Last date for submission of objections | 1% July, 2026
to provisional list
[3. | Date of issue of final list of prospective | 11% July, 2026
resolution applicants
14. | Date of issue of information | 16™ July, 2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution | 15™ August, 2026
plans
16. | Process email id to submit Expression | cirp.kristalprojects@gmail.com
of Interest
17. | Details of Corporate Debtor’s

registration as MSME

Since no information has been provided by the

suspended board of management the MSME
status of the CD is unknown.

The Resolution Professional and/or Committee of Creditors reserves the right to amend, modify or
withdraw the Form G along with any of its terms thereof.




Resolution Professional
In the matter of Kristal Projects (India) Limited
[BBI/IPA-002/TP-N01225/2022-2023/14132

AFA valid upto: 30.06.2027
IBBI Registered Address: A703, Iskon Riverside, Near Shelaleikh Society,

Shahibaug, Ahmedabad.Gujarat-380004

Correspondence Address: 410, 4th Floor, Bluerose Industrial Estate,
Near Metro Mall and Tata Power Petrol Pump,

Western Express Highway, Borivali East - 400066 Mumbai

Email Id: cirp.kristalprojects@gmail.com

Date: 1% June, 2026
Place: Mumbai
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both are residing at. No.5/112, Nallur, Hosur
Taluk, Krishnagiri District, Tamil Nadu-635103.

Any person/s having any interest, claim/s or
objection/s to the sale of the schedule
property by the aforesaid persons to my
client may lodge the objection/claim with the
under signed with in a period of 15 days from
the date of this publication.

In the absence of any such claim/s or objection/s
with relevant records with in the stipulated period
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Sd/- Lokesh Reddy M., Advocate,
Off at.1st Floor, Rajappa Reddy Building,
Neraluru Gate, (Sai Nagra),
Hosur Main Road, Anekal Taluk,
Bengaluru-562107. Cont. No.9060944344.
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Home Finance

Demand Notice(s) are extracted herein below :-

IKF Home Finance Limited

Equinox by Phoenix-Tower 3, 10th Floor, Diamond Hills, Lumbini
Avenue, Rai Durg, Gachibowli, Hyderabad | Telangana — 500081

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY
INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”)

The undersigned being the Authorized Officer of IKF Home Finance Limited (the Secured Creditor) under the Act and in
exercise of the powers conferred under Sec. 13(12) of the Act read with Rule 3 issued Demand Notice(s) under Sec. 13(2) of
the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from
the date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is / are avoiding the service of the
Demand Notice(s), therefore the service of notice is being affected by affixation and publication as per Rules. The contents of

3 r WIS 6 Gl RS O oall D.t' 17 DL Description of the Property / Secured Asset
0. Borrower/s & Co-Borrower/s Amt. |Notice & O/s. Amt.
Loan A/C. No(S). : Al that piece and parcel of the immovable
LXKNK03524-250015682 20.05.2026 property bearing Present Khaneshumari Katha
1. Mr/Mrs. Puttaraju KR - Rs 1'3 éo 968/- No. 40/268/1, PID No. 152900201100600015,
2. Mr/Mrs. Sowndarya Ravi =4 (Ru 'ees,. Tr,1irteen measuring East to West 13.716 meters and North
Add For Sr. No. 1 & 2 :- S/O, Ramabovi, g- LZkh Ninet to South 8.5344 meters, total measuring 117.06
1 |Kadavekere Doddi, Kanakapura, A Thousand Ni¥1e Sq. meters, Situated at Chakanahalli Village,
Ramanagara, Karnataka, India, -562117. o Hundred Sixt Chakanahalli Grama Panchayath, Kasaba Hobli,
Add For Sr. No. 1 & 2 :-S/ O, Ramabovi, 7 Eight Only) as )c,)n Kanakapura Taluk and Ramanagara District and
Chakanahalli Village, Chakanahalli Gram o 913 05 g026 bounded on:- EAST BY : Govt. Road, WEST BY :
Panchayath, Kasaba Kanakapura Taluk R Property of Devaraju, NORTH BY: Galli and House
And Ramnagara District, -562117 of Srinivas, SOUTH BY: Property of Krishnappa.
All that piece and parcel of the immovable Property
. bearing Site No0.81, Present Katha No0.01/81,
Loan A/C. No(S). : . 20.05.2026 |\/5 kaiha No.01/81, Situated at Pillaganahali
LXCHP02124-250011742 S | Rs.22,41,039.92- |\, oo " ttarahalli Hobli, Bangalore South Taluk,
1. Mr/Mrs. Sulthana Chand Pasha =] (Rupees Twenty Presently within the limits of BBMP, Measuring
2 i.d“c’ilr/rc:f. graai Pa1$h; 2 - House §. -g\r’::e I'-I'all1kohu::r:tg East to West 45 feet, and North to South 20 feet,
) ' . i I . - in all measuring 900 Square feet, and along with
No &1, Survey No 1  Pillaganahali 7} Thirty Nine and building Constructed thereon, and bounded on:
Bannerughatta Road, Bangalore Urban [v4 Ninety Two Paise) East by: Property of Shankara,ppa West by Road.
District, Karnataka, India-560083 as on 13.05.2026 North bi{ Property of Nagin Taj Sc;uth by Propert);
of Sain Taj.
Loan A/C. No(S). :
LXXTK00924-250012027 .
All the piece and parcel of the Schedule
::'-h':nn:/r“::as&;l::: Gopala £ Rs 2202%%23%2661 2/ property Residential Building constructed in
. . =4 S Site No.478 bearing Mahanagara Palike Khatha
2. Mr/Mrs. Sumithra R Rajanna S | (RupeesTwenty |\ %74/194/1386 and PID No.64431 measuring
3 Add For Sr. No. 1 & 2 :- Profescer S Two Lakh Thirty E ) . ) .
. 1 ast to West: 25 feet and North to South: 30
Veerabhadraiah, Mathrushri o Thousand Three f L .

. . I . . |feet is situated at Ward No.2, Aralimaradapalya
Nilayamadhugiri Road, Venkateshpura, 4 Hundred Sixty Six Extension. Tumkur and bounded as follows: East
Siragate Tumkur, Tumkur, Karnataka, (74 and Twelve Paise) Site No 47’9 West Site No.477. North Site N;) 481
India-572101. Add For Sr. No. 1 & as on 13.05.2026 South ﬁoad U U
2 :- Site No 478, Aralimaradapalya '

Badavabe Siragete, -572106.
All that piece and parcel of the immovable Property
. bearing Unique ID No. 151600602800400362,
t;ﬂ’éﬁ‘é%;;:_‘?%bbwzm . 20.05.2026  |Panchayath Khatha No. 144, Property came under
1. Mr/Mrs. Venugopal Chandraiah S Rs. 13,12,684/- |within the limits of SALAGAME Grama Panchayath,
2' Mr/Mrs. Jyothi Kumara 8 (Rupees Thirteen |situated atKadaga Village, SalagameHobli, Hassan
4 3' Mrers. Chandraiah Boraiah = Lakh Twelve Taluk, Hassan District. Admeasuring East to West
A.dd For S'r No. 1,2 & 3 :- Salagame ‘o_I Thousand_Six 7.0104 Mete_r and North to South 8.8392 Meter,
Hobli Hass:an T.a|L,Jk Has.san é Hundred Eighty |[total measuring 61.97Sq Meter and Constructed
P ' ’ ’ 4 Four Only) as on |building total measuring 61.97Sq Meter and

id No 151600602800400362, Katha 13.05.2026 Bounded by East Site : V tp rtv: West :
No 144, Kadaga -573219 .05. y East Site : Vacant Property; West :

’ ’ Road; North : Vacant Property; South : Vacant
Property.

Place : Ramanagara, Bangalore, Tumkur, Hassan, Karnataka
Date : 20.05.2026

The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein
and hereinabove within 60 days from the date of this publication together with applicable interest, additional interest, bounce
charges, cost and expenses till the date of realization of payment. The borrower(s) may note that IKF Home Finance Limited is
a secured creditor and the loan facility availed by the Borrower(s) is a secured debt against the immovable property / properties
being the secured asset(s) mortgaged by the borrower(s). In the event borrower(s) are failed to discharge their liabilities in full
within the stipulated time, The Secured Creditor shall be entitled to exercise all the rights U/s. 13(4) of the Act to take possession
of the secured assets(s) including but not limited to transfer the same by way of sale or by invoking any other remedy available
under the Act and the Rules thereunder and realize payment. The Secured Creditor is also empowered to ATTACH AND / OR
SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the secured assets(s),
the Secured Creditor also has a right to initiate separate legal proceedings to recover the balance dues, in case the value
of the mortgaged properties is insufficient to cover the dues payable to the Secured Creditor. This remedy is in addition and
independent of all the other remedies available to the Secured Creditor under any other law.

The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured
assets and further to Section 13(13) of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing
with the secured asset(s) or transferring by way of sale, lease or otherwise (other than in the ordinary course of business)
any of the secured asset(s), without prior written consent of the Secured Creditor and non-compliance with the above is an
offence punishable under Section 29 of the said Act. The copy of the Demand Notice is available with the undersigned and the
borrower(s) may, if they so desire, can collect the same from the undersigned on any working day during normal office hours.

Sd/-
Authorized Officer
For IKF Home Finance Limited

. Registered Office, HDFC BANK House
) ﬂ! HDFC BANK Se%apatm BapatMarg,LowerParel,
L. Mumbai-400013

DEMAND NOTICE

DEMAND NOTICE UNDER SEC 13(2) OF THE SECURITISATION AND RECONSTRUCTION
OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

1. ANANTHAKRISHNAN SHAJAN,Sy No 1021 209, Peresandra Village,
Mandikal Post, Chikkaballapur, Karnataka-562104

2. EDATHADAN GRANITES , 16/778 Ompathungal, Mattathur, Thrissur,
Kerala-680684 " ...borrower

A sum of Rs 89,55,332.94 (Rupees Eighty nine lakh fifty f|ve thousand three
hundred thirty two and ninty four paisa) (COMMERCIAL VEHICLE LOAN (
LAN - 87697303) Rs.4506371.23/- + LAN-87614456 Rs. 4448961.71/-) is
due to the Bank on 08.01.2025 with future interest and incidental expenses
granted to you by HDFC Bank Ltd. In spite of our repeated requests, you
have not paid any amount towards the amount outstanding in your account
which has been classified as NPA Account on 03/01/2025 as per RBI
guidelines pursuant to your default in repaying Bank's dues. Myself,
exercising the powers of the Authorized Officer of the HDFC Bank Ltd, in
pursuance to the provisions of the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, hereby issue
notice under Section 13 (2) of the aforementioned Act caIIing upon you to
discharge the said debt amounting to Rs 89,55,332.94 Rupees Eighty nine
lakh fifty five thousand three hundred thirty ‘two and ninty four paisa ) with
future interest at the contractual rate with monthlg/quarterly rests along
with penal interest, as applicable from 09.01.2025 till the date of
repayment of the dues in whole within 60 days of this notice, failing which
the Bank shall exercise all or any of the rights detailed u/ Sec 13(4) of the
above Act including enforcement of the security interest created by you in
favour of the Bank over the property described below:-

Details of the Asset (LAN - 87697303)

Vehicle — TATA SIGNA 4825 T / Reg No.: KL45W5883

Engine No. 7B6A250D02132B64269513 / Chassis No. :MAT808017P3B04618

Details of the Asset (LAN-87614456)

Vehicle —TATA SIGNA 4825 T / Reg No.: KL45W5896
Engine No. 7B6A250D02132A64263374 | Chassis No. MAT808017P3A02007
Place :Thrissur Sd/-

Date : 23-05-2026 AUTHORISED OFFICER. HD F C Bank Ltd

‘IMPORTANT”

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/5 KRISTAL PROJECTS (INDIA) LIMITED

BUSINESS OF REAL ESTATE DEVELOPMENT AT BANGALDRE
{Under sub-regulation (1) of regulation 364 of the Insolvency and Bankrupicy Board of
India (Insalvency Resalution Process for Corporate Persons) Regulations, 201 &)

5l | RELEVANT PARTICULARS

1. | Name of the Corporate Debtor
| along with PAN & CINSLLP Mi

WS Kristal Praojects {india) Limited
PAN: AACCKIZE3E
| CIM: LOT DEARDDEPLEDG 169
34/35/36, Ambalipura Road, Ballandur, Ei.'II'IL-..il-: B,
_ | Bangalore, Kamataka, Inié, SE00E7
4. | UHL of wahsile | ‘Jl:lt.ﬁ-.-ﬂllil‘:lle
A, | Dataits of the place where the Hoodi 7'.|'|Ila|'1-'I K.R. Puram Hobii H.1'1|]5|Irr-'| South
| rgarity of fxed assets are locaked. | Taluk, within the jurisdgiction Bruhath Bangalore
Mahanagra Palike Ward No. 12 Bangalone
[ Mot Appiicabie

2| Address af the Ragstoned Ol

& | Tnstalled capacaty of main
produclss sarvices
B | Duantity and valua of main
procuctsy sandices sokdl in the
last P year
7. | Wumiber of employeesiworkmen NIL
B | Furfer detals including st Can be obtaired from AP "|'|I|.JI:||' the fallow ||'g
| avaifzhle fmancial statemants Jwith | email id: cirp krstalproEoz@omail com
schedubes) of two years, lists ol Howvrewer, fhe list of creditors i awalabie on
credibars are available &1 URL: |BE wabsile - hitpgAdibbigavinflainesFront
| | claim-detalls/ 25290
4| Eligibility for résolullon apmicants | Elgibsty Gribsns i mentoned in e dataisd
| 1nder secton 2502 Wh) of the Code | myitatian of BN and can be obtained from
I5 @nvallabile &t URL AP through the Tolawsng emall id:
. | cinpkristaiprojectsgigrmail. com
0. Last fate of receipt of expression | 161h Jung, 2026
| ofinterest
11, | Date of =sue of the provisional list
ol EI“I'.'ISIJ[:E[r-.'E respiban spplicants
12, | Last date of submissian af
| objections to the provisional list
13, | Dale of 50 ol the linal bt af
prospeciive resolufion apolicants
14, Date of sswe of information
memprandum, avaluation malnx
- and request tor ressiubon plans o
| prospective rasolution applicants
15, | Last tate for submissin of
resolution pans
16. | Process emai id to submit
{ LEE‘-"S:‘IE-"I 0 IHETES]
17. | Datais of El:lr|:ll'-' ste Debinr's
registration as MSME

| Mot Applicable (sinca tha financisl statements of
tha last financial year ane nal prowided)

| 26t June, 2026
[ 5t July, 026
[ 11th July, 2026

| 16t July. 2026

| 15th August, 2026
| cinp_kristaiprojects@gmail. com

| Since no information has baan prowited -y tha
suspentied board of managemant the MSME

slatus of 1he GO 5 unkngwn.

The Resalution Professional and/or Comaittee of Crediors reserves the reghi toamend, misdidy
arwithadraw the Farm G along with any of its 1erms thereof

Date:1" June, 2026 Sdy-

Place: Mambal Hilezh Rajendra Kolhari

Aezolution Professional

In the matier of Kristal Projects (India} Limited

IERIPA-D02AP-MO1 2 2R2022-20231 4133

AFA valid upto: 30.06.2027

188! Registered Address: ATEY, Iskon Riverside, Mear Shalaleikh Sociaty,

Shahibaug, Ahmeadabad, Gujarat-380004

Correspondance Addregs: 410, 4th Floar, Bluercss Indwstrial Estate, Near Matra Mall

and Tata Power Peirol Pump, Western Express Highwiay, Borivali East - 400066 Mumbat

Email Id; cirp kristakprojects@gmall com

The Indian Express.
For the Indian Intelligent.

| get the inside information
and get inside the information.

Inform your opinion
with investigative journalism.

& TheIndianEXPRESS

JOURNALISM OF COURAGE

epaper.f'rnanciaiexpress.mn'. .

KAVVERI DEFENCE & WIRELESS TECHNOLOGIES LIMITED
ﬁ (Formerly Kavveri Telecom Products Limited)

KAVVERI Reg. Off.: No.31-36, 1st Main, 2nd Stage, Arakere Mico Layout,
Bannerghatta Road, Bangalore - 560076,
Phone No.: +91 80 41215999, Website: www.kavveridefence.com,
Email Id: cs@kavveridefence.com, CIN: L85110KA1996PLC019627,

STATEMENT OF AUDITED FINANCIAL RESULTS FOR QUARTER AND YEAR ENDED MARCH 31, 2026

The Board of Directors of Kavveri Defence & Wireless Technologies Limited (the Company)
at its Meeting held on Saturday, May 30,2026 have inter-alia approved the Audited Financial
Results (Standalone and Consolidated) of the Company for the Quarter and Year Ended March &
31,2026. The financial results, along with the Statutory Auditor's Report can be accessed by
scanning the QR code. -

F
The results are made available on Company's Website: https://kavveridefence.com/, Website
of Stock Exchanges www.bseindia.com and www.nseindia.com E

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI (Listing
Obligations & Disclosure Requirements) Regulations, 2015

On behalf of Board of DirectorsFor
Kavveri Defence & Wireless Technologies Limited
(Formerly Kavveri Telecom Products Limited)
Sd/-
Chennareddy Shivakumarreddy
Managing Director, DIN: 01189348

S AU SMALL FINANCE BANK LlMITEDIAS-:heduledEnmmerﬂalBanhl

BAHE 2
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RI1996PLC011381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

This is to inform to all the borrowers & public In general that “Fincare Small Finance Bank Ltd.™ has amalgamated with “Au Small Finance Bank Ltd." w.e.f 01st April
2024 Whersas, The undersigned being the Authonzed Officer of the AU Small Finance Bank Limited (& Scheduled Commercial Bank) under the “Securfilization and
Reconstroction of Fmancial Assels and Enlorcemant of Secarnly Interest Al 002 (54 of 2002 and in exercse of poseers conferrad urdar sechon 13 (12) resd with rule 3 ol thi
Securily Interast (Enforcement) Rules, 2002 issued demand notics on the date as mentioned below callimg upon the Borrowers o repay the amound mentioned in the said notice
within 60 days from the date of receipt of the said nobice as per the details given in below tabie; -

Place: Bangalore
Date: May 30, 2026

| Date of |
EFEIE:LE! ssion |
Taken

Rs. 4,47.904/- Rs. Four Lakh Forty-Sevan Thousand Mine Hundred Four Only | 36-May-26
As On I1B-Oct-25

Name of Borrower/Co-Borrower/ 13(2) Notice

Date & Amount

Mortgagor/Guarantor/Loan A/c No.

(Loan AIC No.) 2266000132555, Anil K L (Borrowar), 29-0ct-25

Mingaraju (Co-Bommowar) T R Sumithra {Co-Borrower)

Description of Mortgaged Property

Propedy No 87810 Wilh House Measurng East West 11 582 Meters And Morih Soulh 8 534 Malers Tolaly 111 .48 5q Maters Having E Kalha No 1525007101 3007T00058 Siluated Al
Kodigaha Malhsghalta | Matmghaia Gramapanchayalh Handanasens Hobli Chikkanayakamaballi Taluk Tumsur District And Thae Praperty 15 Boundess On The House Measuring Easl
Wiest 11582 Mabers And MNarth Soulh B 534 Meters Tolailly 111,48 Sq Melers Aloong With Present and Future Congtruchan Thamin East: Hiduvali, West: Sarkari, North; Site Of
MNagaraju, Sowth: Sarkar]

(Loan A/C Moj 246600001 14854, Janardhan (Borrower),
Savithaj (Co-Borrower) Lalithamma (Co-Borrower)

28-May-25 Rs. 756,719~ Rupeas Seven Lakh Fiftysix Thousand Seven Hundred
Mineteen Only As On 27-May-25

26-May-26

Description of Mortgaged Property

Propasy OF Madras Rec 8 Sheet Roof House Property Mo 96 With Howse Measuring East-West 16.764 Meter And North-South 54008 Maters Todally 10730 5q. Melers Having E
Katha Ma, 152500703401000087 Silvatad At Janakal RamaSngapura Gramapanchayath Bukkapaliana Hobli Séa Taluk Tumakaer District 572115 And The Progserly |s Bowndad On
Thue, Houss Measuring East-Wiest 16 764 Mebers And Morth-Soulh § 4008 Melers Todally 107 20 Sq, Maters Along With Present And Fudure Construcled Therein. East: Road, West:
House Of Kariyappa, North: House OF Kamanna, South: Vacant Site Puttanna

(Loan A/C Mo j 2I660001483183, Kiran Kumara J G
(Borrower), Rangalakshmakka (Co-Borrower] Govindappa
{Co-Borrower]

Description of Mortgaged Property

R Roal Property N ZERZ With House Measuring Easl West T.215200000000007 Melbers And North South 9144 Melars Tolally 66,89 5 Melers Having E Kaiha No
1 525300005401 GE05 Siuated Al fanakasl Ramalinga pura Gramapanchayath Bukkapattana Habli Saea Taluk Turnkur Risirict And Tha Progesty B Bounded On The House J'.:'Ir,'usurln;]
Eas Wes! T 3152000003000 Meiers And Maorlh Souih 9, 1dd Meders Totally 5689 50 Melers Along Yith Present And Fulure Constiructon Theresin East: Governament Gomala
Wesl: Governament Dari, North: Site Of Thimmaiah , South: House Of Hanumanthaiah

28-May-25 Rs. 535,740/- Rupees Five Lakh Thiryfive Thousand Seven Hundred Fourty | 26-May-26

Only As On 27-May-25

(Loan &/C Mo.) 2660002162808, Metravathi (Barrower],
Sathish B (Co-Borrower)

05-Jan-26 Rs. 7,775,205/~ Rs. Seven Lakh Seventy-Five Theusand Two Hundred Ninety-| 26-May-26

Five Only As On 01-Jan-26

Description of Mortgaged Property

immovable Progeny Bearing Mangbore Téed House | Fropery Beanng Kalne Ne. 38, Propery Mo, 47 | With House Measuring East To Wesl 12,70 Meters And Morh To South 8,55
Meters . Totally 108.53 Sqg.Meters Having E-Katha Mo, 152500100400501167 | Siuated At Baradals Palya . Kenkere |, Kenkere Gremapganchayath | Hulbyar Hobli |
Chikkanayakanahalli Taluk , Turnkasr Distrect 572218 And The Property |2 Bounded On The : Howse Measuring East To West 1270 Metars And Morth To South £.55 Meters | Totally
108.58 Sg.Meters Along With Present And Future Construction Therein East: Hiduwwali Land OF Jayadevappa, West: Galll And House Of Channamma, Morth: Galli And Houss
Of Channa Basavaiah, Sowth: Road

{Loan A/C No.) 24660002427010, Ramakrishnaiah T
{Borrower), Puttalingamma [Co-Borrower)
Description of Mortgaged Proparty

Propecty Mo 43301 With Howse Meazwring East To West 9, 144 Meters And Motth Scuih 12,182 Meters Buill Area 27,59 Sq Meters Todally Measures 111.448 Sq Metera Having E Katha
Mo 152500703401 020443 Situeted Al Janakal Ramatingapura Grampanchayath Bukkapaitana Hobll Sra Taluk Tumsur District Measuring East To Weasat 9,144 And Morth To South
12,102 Built Area 27.59 5q Meters Totally Messunng 111,48 5q Meters Alang With Present And Future Construction Therein East: House Of Redhamma, West: House OFf Kavitha,
Morth: Road, South: Vacant Site Of Remakrishnalah

01-8ap-25 Rs. 5,680,150/ Rs, Fiva Lac Sixty-Ming Thousand One Hundred Fifty Only As | 26-May-26

On 01-Sep-25

(Loan A/C Mo ) ZIGG00021ETE19, Shashikumar B T
(Borrowar), Kavya B R (Co-Borrowar)
Description of Mortgaged Property

heangalore Tass And Ac Shes! Rood Broperty Bearing Kathia Mo 15 Assessment Mo 43Wilh Houss Meagsaring Eas] Wesl 6.4008 Meters And Narh Ta South 1534 Melbers Totally 97 55
S Meters Having £ Katha Mo 1525001 00801420012 Situated Af Bannikers Maduvanahall Post Deddennegese Gramapanchayath Handankere Hobd Chikkanayakanahall Tauk
Tumkur District 572118 House Measuring Ezst To West 6. 4008 Meters And Maorth South 15.24 Meters Totally 9755 Sq Metera Aleng 'With Present And Future Conatruction Therein
East: House Of Yatheesh, West: Site Of Marayana Murthy, Morth: Road, South: Road

15=Jul25 Rs. 510,695/ Rupees Five Lakh Ten Thousand 5ix Hundred Minetyfive Only| 26-May-26

Az On 16-Jul-25

{Loan AMC Mo.) $3GE00015T642T, Kalavathl {Borrower], 4-Dec-25

Magaraju (Co-Borrowear)
Description of Mortgaged Property
Propedy Beanng Mangalore Tailed Roofed House Property Beanng Property Mo A 77H968 , wWith House Measuning East To Wesl 9,144 Melers Snd Marth To Soulh 12,192 Meters
Totaity 117,48 S50 Melers | Having E-Falla Mo, 152501 002002 20050 Situaked A Ramadihalll | Hullskppa Gramapanchayalh | Dandinashivana Hobll | Turuvekens Taluk , Tumkur
Castrict And The Propesty s Bounded On The _ East: Sehoal Ground, West: Road, Noarth: Agriculiural Land , South: Allama Prabhu Vagaire

Rs. 5,.20,583- Rs, Five Lakh Twenty Thousand Five Hundred Eighty-Threa | 27-May-26
Oy A5 On 02-Dac-25

(Loan AJC No.) 24660002139112, Magaraju H 5 (Barrower),
Lakshidewvamma {Co-Borrower)

Description of Mortgaged Property

Mangalore Tailed Roofed Howse Property Beanng Katha Mo 328/432 Wilh House Measuring East Wast 18288 Metars And Morth Sowth 12,192 Mefars Totadhy 222 87 Sq Meters
Having E Katha Mo 152501002200400458 Sibkasied Al Hullekers Gramapanchayath Dandinashivara Hobd Tumuvekera Taluk Tumkur Distrct And Tha Properiy s Bounded Cn Tha
haaswnng Easl To West 18 288 Meters And Nosth To Soath 32, 152 Meders In Tolal Measuring 222,97 Sg Maters Along With Prasent And Future Constructzn Therein East: Galli,
Waest: Galli, North: Samudaya Bhavana, South: Road

11-Feh-26 Ra. 7.40 T14/- Rs. Seven Lakh Forty Thousand Seven Hundred Fourtesn

Only As On 10-Feb-26

2T -May-26

(Loan AMC No,} 24660000630022, Anil Kumar H D (Borrewer), | 18-Aug-25 Rs. 7,10.514/- Rs, Seven Lac Ten Thousand Five Hundred Fourteen Only As | 27-May-26
Casegowda (Co-Borrowear], On 6=-Aug-25

Description of Mortgaged Proporty

Habuvadi Village Haluvadi Grama Panchavath Property No. 128/B Having Rdps Unique Code E-Khatha Mo, 1527004061 30200193 According To The From Mo, 8 And 114 lsseed By
The CHfice Of The Haluvadi Gaama Panchayath Stuated At Haluvad] Village Kothathd Hobali Mandya Taluk & Distrct, Megsurng East To West 6,096 Meters And Morth To South
12,192 Meters In Tota! Measwring Thereon 432 5q. Meters Area. East: House O Gendesiddegowdara Kalegoeda, West: House Of Chikkathimmegowda, North: Road, South:
House Of Devegowda

(Loan A/C Mo} 21660000681740, Puttananjaiah (Barrawer),
Swdha (Co-Barrowear),

12-3ep-25 Hs 4,16 358/ Rs. Four Lac Sixteen Thousand Three Hundrad Fifty-Eight
Only As On 10-Sep-25

27-May-26

Description of Mortgaged Property

Immovable Property Bearng Mo, BS2, Having Pid No. 152900401800500655, According To The Form Mo S4nd 114 [sswed By The Ofice Of The Kootagal Grama Panchayath
Sibuated At Yarahalli Village And Post Remanegara - 562159 And The Property |3 Bounded On The : Measuring East To'West: 78278 Metees And Mordh To Sowth 2 12,8018 Meters | in
Total Meassunng 101,45 Sg.Msters And Thereon Building Measunng 101.45 Sg.Msters East: House OFf Rajanna, West: House Of Kaveralah, Morth: Tinugaduva Sompalu, South:
House Of Kadaiah

(Loamn AMG No,} 23660001847 108, Manjunatha {Borrowaer],
Dyavanna (Co-Borrower), Pultamma (Co-Borrower)

18-Aug-25 Rs, 5066423- Rs. Five Lac Sity-5ix Thousand Four Hundred Twenty-Three | 29-May-26
Only A% On 16-Aug-25

Description of Mortgaged Proparty

Broperty Of Boc Roofed Praperty Mo 1 75040 With Hous Measuring EastWest 37536 Malers And Morth South 701 0200000000004 Melers Totally 65,38 30 Melers Having E Kalha Na
15280002 20052057 2 Equated At R, Rathnasandra, Rathnasandra Gramapanchayath Kasaba Hobll Siea Taluk Tumkur Distrct And The Propedy Bounded On The Hause Messurng
Emst Waat @ 7536 Meters And Morth South 7.01 400000000001 Meters Taotally 68.38 Sq Meters Along With Pregent And Future Construction Thessin Essl: Road, Weat: Remalning
Portion, Morth: Site Of Eranna, South: Vacant Space

(Loan AMC No.) 2466000230287 5, Sannarangappa (Borrowar).| 07-Nowv-25 Rs. 532,099/ 25-May-26

Pathalingappa (Co-Borrower], Hbhagyamma {Co-Borrower}

Rs. Five Lakh Thirty-Twa Thousand Ninaty-Nine Only As On
Qf-Mow-25

Description of Mortgaged Property

Froperty Bearing Propéry No 50040 Wilh House | Hawng E-Katha N, 152500703600 7007ES | Sifuated Al Yalivare | Yalivuru Grasmapanchayalh | Kasaba Habli | Sies Talkek | Tumbkar
District And Bouncked On hMeasunng East To Wesl | 9,144 Meless And Morth Ta Saulh ;12192 Metars Talally Measures 111,48 Sq. Melers  East: House Of Rangamms, West,
House O Ningappa And Angala, North: Road, Soulh: House Of Puttamma

(Loan AMG No,) 24660000383825, Savithramma (Borrowar), 31-0ct-25  Rs, 636,957/ Rs, 3ix Lakh Thirty-Six Thousand Nine Hundred Fifty-Seven
Shivaramaiah (Co-Borrower], Only A% On 31-0ct-25

29-May-26

Description of Mortgaged Proparty

Imrmavable Progedy OF Madras oo and Acc Sheed Roof | Froperty Mo, 20032, With Howse Beasurng East To West : 7.62 Mebers And MNorh To South @ 6056 Maters Tatally 46,45
Sq.Meters | Having E-Katha Mo 1525005031 00800027 | Siteated Al # Badavanahall Posi | Badavanahalh Gramapanchayath | Dodden Hobdl | Madhugins Taluk | Turmnkioes Distbrect
572112 And The Prapearty 1s Bounded On The . House Measuring Esst To West @ 7682 Metars and Morth To Sauth  6.096 Meters Totadly 4645 Sg.Meaters | Along With Pregent And
Future Construction Therein East: Site O Anantharanga, West: House Of Lakshmidevamma, North: House Of Anantharanga, South: Dar|

(Loan AMC Na,} 24660001828313, Channanayaka |Borrower),
Devalamma {Co-Barrower),

24-0ct-25 Rs §47.348/- R=%, Sik Lakh Fordy-Seven Thousand Three Hundred Forty-
Eight Only As On 23-0ct-25

20.May-26

Description of Morigaged Property

Propary Baaring Katha Mo 1651 Having Unique Code Mo 152200107191 7320040 Acconding To Form Mo 11(8) [ssusd By The Oifice Of The Kethegala Gram Panchayath SHuated At
Hatasuru Village Saraguni Hobl Saraguns Taluk Mysera District And The Propeny 18 Bounded On The Measuring East To Weat 9144 Meters And North To South 9. 7536 Melters In
Tetal Measurng 82 1950 Metars Therson Buibding Measurements 51,32 Sg Meters East: Road, West: House Of Mingarajanayaka, Morth: House Of Ninganayaka, Sowth: Road

Tha borrowar hanving failed to repay the amouwnt, therefore nobice ks hereby grvan fo the bomower and the public in genaral that the undersagned has taken possession of the property
described herain above menticned able in axercise of powers confemsd on himther under section 134} of the said [Act 2002] read with Rule B of the said rule on the date mentioned in
the above fable. “The borower's altenton & Invited 1o provisions of sub section (B) of section 13 of the Act read with rule B {&), in mespect of fime available, is. 30 days from thes
infimalticn, 1o redeem the securad assais.”

The borrower in particedar and the public in generad is hereby caulioned not 1o deal with the property and any dealings with the propedy will be subject to the charge of the AL Small
Finance Bank Limited (A Scheduled Commarcial Bank) for the amoand and inlenest thereon mienbored i the abows Lable sl
Date  : 30/DS/20ZE Place : Karnataha Authorised Officer AU Small Finance Bank Limited

BENGALURU




